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indu<:trial units which was outstand-
ing as Gn June 30. 1990; 

(b) whether the financial position of 
some of these units is not sound and 
they are lying closed; 

(c) if so. the numb~r of ~uch units 
and thl! ameunt ('f loan,;; provided to 
these unit~; 

(d) whether the Board for Industrial 
and Financial Rccomtrudion (BIFR) 
has chalked out certain plans for the 
revival of these nnits; and 

(e) if 50. the number of these units? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) State 
Bank of India has reported that the 
tctal amount of loans advanced by 
th~ SBI to Industrial units including 
small scale units whkh was outstand-
ing as on June 30, 1990 is Rs. 16.497 

-crores. 

(b) and (c) The number of units, in-
cluding SST units, whose 1inancial 
position is not sound are reported to 
be 70.799 and loans sanctioned to 
these unit,; amount to Rs. 413 crores. 

(d) BIf R. which has been establish-
ed under Section 4 of the Sick Indus-
trial Companies {Special Provisions) 
Act. 1985 has jurisdiction for rehabili-
tating sick companies which are in 
the non-SSI sector. In the case of all 
such units the law provides that en a 
reference being made to them. BI~R 
must take cognii'ance of such i'rlm_ 

panies in order to attempt their reha-
bilitation in accordance \dth the said 
Act. 

(e} 181 units, uf which: 

(i) rehabilitation 
packages finalised 

(ii) winding up notices 
issued 

(iIi) rejected or yet be 
registered 

(iv) hearing is in progress 
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SettiDg up of a Pit SOIII aod --
DtrisioD in Pithoragark, U.P. 

1586. SHRI HARISH RAWAT: 
Will the Minister of INFORMATION 
AND BROAOCASTING be pleased 
to state: 

(a) whether Government propose to 
sct up a unit of Song and Drama, Divi-
~ion in Pithoragarh district of Uttar 
Pradesh; and 

(b) whether this unit is likely to be 
set up during 1990-91 '? 

THE MINISTER OF INFORMA-
TION & BROAOCASTJNG AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI P. UPENDRA): 
(a} No, Sir. 

(b) Does not arise. 

Doordarshan Tower at Pitborapl'h 
(Uttar Pradesh) 

1587. SHRI HARISH RAWAT: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased 
to state: 

{a) whether Government are aware 
that the transmission of the Ooordar-
shan Tower at Pithoragarh in Uttar 
Pradesh has been poor for quite a long 
period: 

(b) if so, the details of the com-
plaints received in this connection: 

(c) whether steps have been taken 
to remove these complaints; and 

(d) if so. the details thereof? 

THE MINISTER OF INf'ORMA-
TION & BROADCASTING AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI P. UPENDRA): (a) 
The low power TV transmitter at 
Pithoragarh, is reported to be function-
ing normally, but its coverage is some-
what limited because of the obstruc-
tions caused by the hilly terrain of 
the area. 

Total 181 (b) to (d) Complaints regarding poor 
----- coverage of the transmitter have been 


